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THE DEPUTY CHAIRMAN: Mr.
Khandekar, you may continue later.
You have spoken for ten minutes; you
will have five minuteg after the lunch
hour.

The House stands adjourned till
2.30 in the afternoon,

The House then adjourned
for lunch at half-past one of
the clock.

The House reassembled after lunch
at half-past two of the clock, THE

VicE-CHAIRMAN (SHrr M. P. BHAR-
GAavAa) in the Chair.
THE VICE-CHAIRMAN (SHRT

M. P. BHARGAVA): Mr. Poonacha.

SHRI CHANDRA SHEKHAR
(Uttar Pradesh): Mr. Vice-Chair-
man, I have to raise a point. The

mover of the resolution himself is
not present. When at any time a
Minister is absent from the Treasury
benches the whole Opposition takes a
very serious view of this and I think
in order to maintain the decorum and
dignity of the House at least the Op-
position should be a bit considerate.
They should show that much courtesy
to the House by being present in the
House if they move a particular
motion and I hope the Chair will
instruct the Opposition to behave pro-
perly in the future,

THE VICE-CHAIRMAN
M. P. BHARGAVA):

(SHRI
Mr. Poonacha.
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STATEMENT RE. CYCLONE WHICH
PASSED OVER MADRAS ON THE
3RD NOVEMBER, 1966

THE MINISTER OF STATE IN
THE MINISTRY OF TRANSPORT
AND AVIATION (SHRI C. M.
POONACHA): Sir, I beg to lay on
the Table of the House a statement
regarding the cyclone that passed
over Madras and the loss sustained
to some vessels at the Port of Madras.
[Placed in Library. See No. LT-
7248/66.]

MOTION RE. WIDESPREAD UNREST"
AMONG STUDENTS -—contd.
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SHRI SHANTILAL  KOTHARI
(Rajasthan): Mr. Vice-Chairman, the
Education Minister, in his statement
has rightly imaged the student com-
munity, Student is a metal composed
of triple elements. viz.,, patriotism,
idealism and dynamism of youth.
Nothing more could be said about the
student and I am quite sure the stu-
dent community in this country would
be most responsive to our dynamic
Education Minister who has called
upon the students to implement these
very basic and high elements in their
academic career. We are discussing
the causes of, and the cure for, stu-
dent unrest. We are feeling anxiety
about it. I wonder if the word ‘un-
rest’ would really be appropriate in
this context. It is distortion in my
view. It is a series of distortions
that we find in the life of the student,
in the educational field, as in any
other walk of life in this country wed-
ded to development in z democratic
framework. The Minister has felt
rightly that there is a lack of ameni-
ties, but we have also to remember
that we have limiteq resources. We
have got to look to the needs of all
sections. Surely as a result of the
expansion of eduactional facilities and
educational  institutions, there |is
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paucity of teachers and paucity of
many things in the educational field.
Only this morning the Mover of
the  Resolution, Horn'ble Mr.
Chordia, wisely referred to the
constant use  of the student
community for parochial political
purposes. Everyone will agree to con-
demn it. We have only heard the other
day my hon. friend opposite, Hon’ble
Mr, Rajnarain, calling upon the stu-
dents to combine with the other ele-
ments dissatisfied for one reason or
another, to oust the Government.
Does my friend want to displace the
Government by violance? Has he lost
faith in votes? Ang is it right for a
Member sitting in this august House
to make statements which could not
be termed as responsible? We want
to evoke response in the student com-
munity by ourselves being responsible,
by ourselves giving an example as to
how a representative should and must
function here as well as outside the
House.  There has been a constant
talk about political exploitation of the
students. While discussing about poli-
tical exploitation sometimes the gques-
tion comes of political participation of
students. As one who has participated
in the quit India movement, I have
seen it from outside as well as inside
the jail—I feel that there is need to
redefine the concept of politics. Is
politics to be equated with rowdyism?
Does politics mean an unhygienic civic
sense or lack of amny civic sense?
‘What does politics mean? Woulg we
be here without the best traditions of
democratic politics? We would not be
here. Politics is nothing but an ins-
trument for giving our best to the
maximum in the best manner in an
atmosphere of maximum consultation
process. Therefore, participation of
students in political education is the
most important thing. They raust
know it. They must be encouraged
{0 know what sort of personalities are
growing, what sort of institutions are
growing around for them to partici-
pate. Political agitation is another
thing. We must differentiate between
the two. Political agitation is for a
parochial purpose indulged in by a
short-sighted politician, whether right
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or wrong. But ] think political eda~
cation must be emphasised gt least at
the post-graduate level and we must
not club them together. Political agi-
tators are mainly g batch of perma-
nent and professional students, mean~
ing those who always fail as students,
and they must be dealt with, if yow
really want to encourage and allow
the large number of genuine students
to work within the precincts of any
university and schools to study calm-
ly and peacefully.

Then, there is reference made t®
political leadership. Politicians de
this anq that, some say. The time hag
come for us to comprehend its impli-
cations. The moment you encourage
the trend to discredit all political
leadership in the country, what else
would be left between the direct mol
action and the Govermment? Politi-
cal leadership alone is the insulator
to transmit both ways. Let us for
heaven’s sake not discredit political
leadership. It may be Opposition
Members, it may be our own ruling
Party. Political leadership has a
positive role to play. It must directly
come into contact with students as
any other community. It has to ex-
plain to them the future fabric of the
policy that they are going to inherit
from us, what are their duties and
responsibilities, what are the challeng-
es and what are our experiences.
Sometimes we got lost. We as link
question of today were involved im
the movement for India’s freedom.
But now India is free and each politi-
cian must help to enlighten his collea-
gue, in whatever walk of life he or
she may be. Also, we must restore
the image of a politician. I think a
politician as such is the only person
who take responsibilities and risks.
No one knows what would happen to-
day or tomorrow. It is not a small
thing. Therefore, we must all collec-
tively help in the restoration of the
dignity of politics and let us t-hereb'y
bring about political hygiene in this
nation once again.

The FEducation Commission l'nas
brought out some of the things which
1 have discussed myself with some
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students. It recommends for joint
councils of students, for institution of
a Dean of Student Welfare. The
Minister has invited all of us and
others too to help him and the Gov-
ernment with more suggestions. This
is our task. I think our contact with
students shoulq be to explain and in-
terpret it and also warn them that
when we die they will have to run
the Government. They will have to
bear the brunt of what they are doing
to the society. Let them be prepared
in the art of politics properly. We
will have to show them the positive
meaning of politics by our own beha-
viour and performance, They will
have to construct their own language.
The foundation must be sound and
healthy. My friend, Mr. Chordia, has
referred to a sort of repression. He
very often repeated that the Govern-
ment bows down to any agitation. I
do not know if it can be called bow-
ing down or accommodating, The
Government accommodates because of
the democratic machinery that we
have got. It accommodates views and
differing ones in a democratic manner.
Also they may be out-of-date, they
may not be sound or some of them
may be sound. This is democracy.
Democracy is not the rule of one man.
It is a rule of wisdom dawning from
the masses; as far as they want to go
the Government can stretch. He also
said that they must be repressed—
agitation must be dried down—and
curiously confuses accommodation
with surrender. Does he mean that
the Government must be insensitive to
wishes of the people? What sort of
Government is he thinking of it one
differs with the ruling party? Does
he relish a Government as we have
today where he can discuss matters
freely and without fear, or he suggests
for an autocratic despotic one? I am
sure this latter one—dangerous
thesis—should be re-examined by
them with a sense of perception. Let
us tell the students to study, despite
the problems which are there and no-
body can deny them. The other day
the Vice-Chancellor of the Allahabad

University said that the entry of the
police in the campus to say the least
was a most unholy thing done and no
sane man can disagree with him. But
how do we prevent that? Is it by
bringing premature and immature
students in front of us to be killed,
to be shot dead? But none of the
politically premature leaders would
take risk to lead the student commu-
nity in a wrong agitational movement
because of fear of their lives. What a
shame! If we arp convinced that the
studentg have been right, let us lead
them. Let them not lead us. There
must not be erosion of sense of res-
ponsibility.  That is where sincerity
is tested. The students have very
sound and instinctive judgment. They
can probe into our mind.

1 also plead this for the consi-
deration of the Government that
there is nepotism in recruitment at
important levels, in the university
life, in academic life, in admissions,
in scholarships, and so on. There is,
But the Government is endeavouring
to remove it through studies, through
appointment of Commissions, and
they are sincerely approaching the
problem. Bureaucratic lethargy and
unperceptive leadership vitiate and
delay the progress and this must not
repeat. Did the Government not
engage itself with the problem, before
this motion came in? The Education
Commission was appointed long ago
when there was no unrest or dis-
tortion and we should have waited
for the Commission’s report to come
in. I admit of the unnecessary and
undue delay. The Education Com-
mission Report tells the students fo
deliberate over a charter, it reminds
them “this is your charter; ask us
what else we can do or add.” That
can he a positive approach of an
enlightened political leadership irres-
pective of political ideologies. This
is politics of patriotism. I am gure
my {riends would do it henceforth.

I request the Government to consi-
der the desirability of the composing

of the councils or committees of the
parents’ associations. Sometimes
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what happens? The series of stu-
dents’ agitations led by negative
minds for negative ends resulted, as
in Germany in 1934-35, in their
being cannon-fodder of the most
terrible dictatorship of the age. Let
us also realise that there must be
purposive councils where parents
are represented, where teachers are
represented, and these composite
councils of parents, teachers and
students will besides delivering the
goods to the students continue the
chain of age and 1image of the
generation and  re-establish  the
centres of mutual understanding and
mutual enlightenment. On the other
hand if we allow the bane of vio-
lence to continue to spread what will
be the result? The result will be
that no institution can funetion with-
in the framework of the rule of law
without which many worse things
can happen. However, India is the
only country of the postwar world
where twice succession had been
solved in a democratic manner.
There is no country in the world
where in a democratic way this solu-
tion was found by the people, This is
a fabric of the democratic polity
which we intend to hand down to
our own generation a bit more
healthier. There was another country,
Isreal, where there was a change,
peaceful change of succession. But
unfortunately the man who was
succeeded left the party. India is
the only country. See the distor-
tions of political sociology. Distor-
tions are there. But on certain
fundamentals there should be agree-
ment. I appeal through you to our
friends that if there is a lapse and
erosion in political responsibility on
the part of the ruling party or Gov-
ernment, let it not be countered by
lapse and eroded sense of civie
responsibility on the part of the
growing generation. Let them grow
with us and the country will grow
with them. Thank you.

SHRI G. RAMACHANDRAN: I
find that as usual when I speak 1
have the good luck of having you,
Mr. Vice-Chairman, in the Chair! I
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have another piece of good luck to
be thankful for, that the trinity of
the Education Ministry are in their
seats and particularly one of them
who is so very rare in this House.
That is my second piece of good
luck. N

SHRI B. K. P. SINHA
‘Which is that one?

(Bihar):

SHRI G. RAMACHANDRAN: I
leave it to your imagination. This
question of what has been called the
student unrest is one of the biggest
things to which all of us who have
the good of India at heart must give
our most careful consideration. 1
remember how often in the Hhistory
of different countries this kind of
situation affecting students became
the harbinger of revolutions and big
changes. When in any country, the
students rise up in revolt, rightly or
wrongly, when in any country stu-
dents go out into the streets taking
the law and their own lives into
their hands, then something is hap-
pening with which the nation must
reckon. We have seen from the
papers that Vice-Chancellors; Minis-
ters and many other big people have
been sitting together and giving
thought to this problem of what is
moving the students. But what they

are discussing and what they are
proposing do not seem to have the
slightest effect upon the situation.

There is a gap between thinking and

action. It is a very fateful gap, if I
may say so. In matters like this
when you have proposals and

schemes, to implement, time is the
essence of the matter. Delay means
not only not doing something but
creating new conditions in which you
cannot act at all. I must say that
I am one of those conversant with
students and student problems. When
I am not sitting in this House, I am
all the time in the midst of at least
two thousand students with whom
I move daily, whom I meet daily,
whose problems come to me and to
which I react. And it is my very
firm conviction that the Indian stu-
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dent is as good as a student in any
other couniry of the world, that if
the Indian student is approached in
the right manner and given the right
treatment, he can be the greatest
asset to this country, We have now
seen in other countries—when all
other sections of the people have
been pushed back and defeated, the
students have come up to rejuvenate
their countries. Look at Indonesia,
Maybe at the moment it is going in
one direction, it may equally go in
another direction. To begin with,
therefore, let no one look upon the
students as a kind of nuisance in the
country, as a problem in the country.
They are not a problem at all. The
problem is yourself and myself. It
is the student who is willing to solve
problems if you and I will not solve
them in time.

I have never had in the last 40
years of my life even one experience
in which, with the right approach,
the student has not responded. They
respond much more quickly than any
other section of the people, with the
right approach. So, the students are
not a problem. We are creating
problems for them. And the biggest
problem we have created is the edu-
cational system into which millions
of these students are being thrown

today. The whole of the system
requireg a radical change. I know,
the Education Minister is sitting
here, and we have now the Report

of the Education Commission. But I
have seen many Commissions and
Reports, Sir. They remain on paper.
Many things will remain on paper. I
know that the present Education
Minister is a very active person, a
courageous person. But I am not
sure that even he is going to see that
the recommendations of this Educa-
tion Commission are implemented
entirely in this country. But that is
a different matter. The entire sys-
tem of education has many glaring
faults which we are not able to cor-
rect. To begin with, whom do we
really mean now when we talk of the
students? Not the primary school

students, the innocent boys and girls
who know nothing, who do no harm,
who listen to us and obey us; not evea
the high school students except here
and there because the high schools
furnish a fairly peaceful scene in
this country. It is at the university
and college levels that the boys are
breaking themselves up, kicking and
struggling, but kicking and struggl-
ing for a new life for themselves.

Now, the first thing that strikes any-
one who is an impartial observer—
not somebody running away with
foreign ideas, Russian or French or
British or American ideas of educa-
tion—is that our students grow up
as aliens to their own culture. There
is no such thing as Indian culture in
the midst of which our boys are
growing up in the universities. I am
not pleading for anything narrow.
Having been a student at the Viswa
Bharatj and having learnt my lessons
at the feet of the greatest Interna-
tionalist of this Century in this
country, I do not want to plead for
any narrow nationalism. But with-
out a background of Indian culture,
your university education is a comp-
lete mockery. How many of our
students know anything about Indian
culture? Ask them about any of the
great figures of 1India, about - the
cultural fraditions of India, They are
only names to them. We talk a

[Tue Depury CHAIRMAN in the Chair.}

great deal about Indian culture. I
have heard Mr. Chagla waxing ele-
quent over Indian culture. But lock
at the universities. What is happen-
ing in the universities? Is (here any-
thing called Indian culture in which
our boys and girls are growing up
even today in the year 1963, after so
many years of the freedom of the
Republic of India? Everything has
changed in this country. Most things
have changed in this country but
university education has not changed,
It is going along the old ruts, Now,
unless our students have a deep cul-
tural background in the soil of India,
how will they passionately love this
country? The other day, Acharya
Kripalani was asking somewhere:
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“What iy it that we are to love in
this country? OQur food habits are
wo longer Indian, our dress is no
longer Indian, our language is no
longer Indian, and no tradition is an
Indian tradition. Everything Indian
is treated with contempt and still we
talk about Indian culture”. That is
the first point. It is the truth of the
matter.

Unless our boys get deeply rooted
in the culture of India, they will not
in their hearts develop a deep pas-
gion and love for our country.

Then, will not the students, I ask
you, Madam, respond to the environ-
ment? What is the environment in
India today? Disciplines have
broken down all over the country.
Look at what happened yesterday
and the day before yesterday in the
City of Delhi. Can anything be of a
greater shame to the Capital of the
Republic than what happened in this
city the other day—blind violence
running rtiot? People knew that this
would happen, and then everything
happened. And after everything has
happened—this is the present tradi-
tion of India—wise men sit round a
table doing some kind of post-mor-
temn examination of the problem. We
do not anticipate what will happen.
We do not take steps to prevent
something happening. Wisdom al-
ways comes late in this country,
particularly in the last few years of
our history. What will the students
of Delhi do, the university students
and the college students? And there
are universities and colleges in and
around Delhi. They look at these
things. What is it that they are to
learn and respond to in the environ-
ment which surrounds them? And
who has created this environment, if
not the leaders of this country? They
brush aside all problems, they will
not look at the problems in the face
and solve them in time. They have
no courage to take charge of a situa-
tion as soon as it arises and to do
things that are mecessary. Evading,
evading, all the time. What are the
young people to learn from us?

Look at what is happening in Parlia-
ment? Is there any discipline in
Parliament? Members are shouting
at each other as if they are in the
market place. The students are
watching them from the galleries.
They will open the paper tomorrow
and they will see this and they will
see that the whole country is in the
grip of indiscipline. Then they join
the fray and try to have a grand
time. We must change the environ-
ment in this country. The leaders
must set an example of discipline, of
sacrifice and of devotion. Those are
all dead today. Discipline, devotion,
sacrifice! Where are they today?
Everybody wants to grab as much as
he can and the student is watching
it all, from behind and says, “All
right. I will also try to grab as
much as I can.” Where is the exam-
ple of selfless devotion that leader-
ship is furnishing in this country?

Madam, the other day when I
was coming in the plane from Madras
there were two gentlemen sitting on
gither side of me, They were talk-
ing about student indiscipline and
they aftributed the entire indiscip-
line of the students to Mahatma
Gandhi, saying that Mahatma Gandhi
was the first leader to call out the
students. I let them go on for some

time and then I came to grips with
them.

SHRI BHUPESH GUPTA
Bengal): Did anyone of
the Ministry?

(West
them join

SHRI G. RAMACHANDRAN: Luck-
ily not. I think the next one who
might want to join the Ministry will
be Mr. Bhupesh Gupta. They were
discussing the matter. And then I
told them when Gandhiji called out
the students in this country he cal-
led them out to liberate India from
subjection. I asked them, “Do
you know, gentlemen, that when the
First and the Second World Wars
came, the Universities of Oxford and
Cambridge were lying empty and
the flower of the youth of the Uni-
versities were in the battlefield?”
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What Gandhiji was trying to do was
to liberate India in which every one
had to participate. And mind you,
the students who participated in the
non-violent revolutions of India
were the most disciplined people in
this country. They never broke the
windows or burnt buses. They never
attacked others. They followed their
commander, and stood up against
lathi charges and the police. They
were not indulging in indiscipline but
in the most disciplined resistance to
tyranny. In fact, Mahatma Gandhi’s
acts of rebellion were always acts
of supreme discipline by those who
were participating in it. Nobody can
today challenge the fact of our his-
tory. People who never came with-
in a ten-mile distance of the free-
dom struggle are now sitting back
and talking such nonsense today.
Mahatma Gandhi inculcated the
greatest discipline in the youngmen
of this country. I was one of those
who grew up under such discipline.

Madam, we want genuine leader-
ship. And who are today the leaders
of the students? Here I come to the
crux of the problem. We must not
neglect the teacher-—every time we
are talking of discipline of students
and the well-being of students. No
two sections of the people are closer
to each other than the teacher and
the student., What is the plight of
our teachers? They are poorly paid,
frustrated, official kind of people,
who come to the class room, deliver
the lecture and walk out. After that
there is absolutely no link between
the teacher and the student. Mr.
Chagla knows that in every Univer-
sity, in 90 per cent. of the cases,
the teacher and the student have mo
link with each other. How can you
build up the student life in this
country under these conditions?

We have a modern University edu-
cation but there are none of the
things which make University edu-
cation really modern. I have some
little experience of Universities in
other countries and I must tell you

that there is close link between the
teacher and the student in the
American Universities and even in
the conservative British Universities,
and certainly in Russia and Germany,
Belgium, Poland and other countries
I have visited. There is a close link
between the teacher and the student.
The teacher knows his student. Here
there is hardly a teacher who knows
his student. The numbers are so
vast, And I do not know Wwho
developed the stupid idea that all
colleges must be brought inio one
campus. I do not know why. What
we require is to spread out the
colleges and the campuses instead of
concentrating twenty or thirty
thousand students into one campus.
You are creating a problem where
there is mo problem. We want to
decentralise. We want to throw open
the area wider and wider. On the
other hand we bring everything into
one single campus and the result is
that these problems come up. There
is really no link between the teacher
and the student. What will Mr,
Chagla do? I am asking him., What
will others concerned with the
implementation of the Education
Commission’s Report do to establish
a friendly atmosphere between the
teacher and the student, instead of
this high-low relationship, to create
an intimate, personal, cordial, friend-
ly relationship between the teacher
and the student?

When Mr. Chagla was moving the
Jawaharlal Nehru University Bill
I pleaded that that University should
set an example to the rest of India
of being a students’ Republic. Do the
Universities belong to the students
or the teachers? I think the TUni-
versities belong 90 per cent. to the
students and only 10 per cent. to the
teachers. We should build up stu-
dents’ Republics. Mahatma Gandhi,
in his scheme of education, stressed
on one thing which is totally neglect-
ed in education today—students’ self-
government based on self help. I
have a primary school.
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THE DEPUTY CHAIRMAN: Mr,
Ramachandran, I do not want to
interrupt you but you have taken
about 15 minutes.

SHRI G. RAMACHANDRAN: I
accept your warning.
School and four colleges in Gandhi-
gram, But in every section there is
a Parliament of students, calleq the
“Aam Sabha”. The Parliament elects
their own Prime Minister and their
Ministers who have different func-
tions in the community and under-
take hard responsibilities. Every
month the Parliament meets and the
Ministers report to the Parliament.
You, Madam Deputy Chairman,
should come and sit in one of my
Parliaments. You will find it far
more entertaining than the Rajya
Sabha. Questions are asked, chal-
lenges made and everything is
ventilated {freely and openly on the
floor of the Students’ Parliament.
There is hardly any problem which
cannot be solved by them. They are
ali solved there by themselves and
amongst themselves because the
entire responsibility is theirs, For
instance, we do not touch the hos-
tels. The hostels are run by the
students on their own. They make
their budget. They do their market-
ing. They serve the food. They are
the masters. Students’ self-govern-
ment based on Community work is
the key to student discipline. Leave
it to them. Throw it back upon
them. Instead of doing that you
want to lead them. I say give them
the fullest liberty consistent with
the four corners of decency, high
conduct, to deal with their own
affairs. It is a very big question.

You have already warned me
though I have hardly touched the
fringe of the subject. But this is a

very important problem. I know
Mr. Chagla and other friends are
giving thought to it. But I am

wondering whether what they do
will be adequate to make an impact
on the students in this country un-
less we totally raise the level - of
discipline in this country at every

I have a High .
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level of life and establish the closest
and friendliest relation between the
student and the teacher and give the
students the responsibility to govern
themselves.

Sometimes I hear that
study is a sacrosanct thing; and
what have the students got to do
with if? We then lay down the
rules. I say, no, even the -curri-
culum, the syllabus and everything
must get their approval through
their elected representatives, Omnce
you carry them with you it becomes
so easy. Throw the responsibilities
back upon them and they will have
to maintain their own discipline.
There will be no student unrest in
this country. Let them take charge
of themselves. Let every University
become a Republic of students. Let
every University cultivate such res-
ponsible life. Let every University
cultivate the closest links between
the teacher and the student. It is
not an easy thing. It is a tremen-
dously difficult thing. I wish the
Education Minister and all those
who are at this problem godspeed
provided they face up to the prob-
lems squarely.

Thank you.

academie

WMo wmad MIra@ER  (qW-
frewa) : Swmwfa wEearn, e a®
a1 gk QW & faq fawar #1 fawg a=
T g fF g o faamaat § deF Y
awg T F= § e o § T aE
W g 1@ &, T FEA@T T o @
&, TET A T F7 ST I T FT
WRE | FE T g I o e yeas:
e &, =91 & AaT-fadn & o B
I & AT TE &, ST TEaS @R
T GATT g9 TE § AT I ST
FX R, TG A e § 97 F%
& afgu fF a8t o< agt a=v o fog
FgT 9T ¢ {5 39% g/ qar e @ O
gag, WA, AgY, gL awy faaar day §
HIT TR HIAT §AT @ FW g | ITH

e
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¥ ofeg Fmfor & o foer 9%

FUT QT | A A GF ;T AMfgq ag o w@F faer; SR A Ay

&1 & 5 F faamdf 39 dee & R
frT g AR AT 1 N AT R
f& mfas o = For & FfEE -
& T & AW & fag qaR @ g
f& &t faenfamt &1 s 9
ST 9T § IUFT &7 FI ATNIF §;
# awern g B oo g@1 w1 wAl-
Fmifas  qur defors & 1 AREETE
¥ ¥ wfvrrr Fam & ol % sf@
%7 frior a1 &Y @< | g) 9aar § av a1e-
Wil § g 9% § ) 99 gEI 9 A
gea 9 & Tt a7 gag & wurs A
fira 9gd § foar @ww W s«
_TEr § /T AT A 99T &7 I8 FI
& fFel Tw ¥ < A &, w0
uFAT @ AT g HIX SR gH T
% o § WX & q, Bt § 5w
ug F1 ST g R arewrer § v ST &
ToAT UF FeAWE & Y 93 AR
HETH N TV TN I g AWA-
faaryg & wifq dar =@r s - afET
TSl QISATAT & H_L 9T T ag 3T
3@ar § a7 dEar & fF W wems gen
a1 F v sr g ag faendf & s
%1 g9 F & I 9T, T9 I q
& W gET § | W AR HEATTRA
¥ #ux g1 5w §, q famiadl & deanor
& T g TOY FATT HT 0T LA &
WX Zaw gt v waw e
® ¥ AR g a% f& fawafarad
& gvax Y A gfvaa o g § o
WYY &1 HIH qg AT A1ig f =g
=9 & faredT & 9 Heq I FTFH I 3
@ R & ag qoet snfas g wr
© GEFAAEIGATY | FEF qfmH
ug gtar ¢ f faendt #1 afEr F awy,
war-fiar & o sf@ 1 fwir w
W §EF dEar 9rfge &g S¥ Ag
fowar "R fagms & wmqos

{

WA Fo fraar § @ T qrawmen
% go faaar &1 e 7 9 i 39
A T qwTEr ¥ 39 fad ar 9wk
Y @ FAT AT g | e ae ¥
e &1 arewen ¥ e & A
8 ATg g H AT & &Y TG
e ag Sfgy A @A § @ TEE
FrIfAEE! 1 T § , A A< IEAT &
q e FfTEl A oaw g, o 7w
2@qT § a1 OF qEiqETd A 5w e
dEar § A gad ardf dmar § 1 gEny
fo ooritfas dar § feaems & 8,
Ww 17§ Jar  fegard 37 §, &
Fea § 6 gra Fer HIT ATy A€ @
N A AF =l | Ty o B e
I TR & a1 X § S famrreff fem-
W% 3 & gl s e g e
WL 7 79 a8 # I9 T 0 |
[T faeel a7 F oW T W o W
™ & Au faenfudt & @i g
&1 ufies ddy wrd o #7 faenfasy
q gt fF R AR T T4 FI
& oo gl = w4 §7 W fawn-
FaY F1 qg AW TG0 & 5 I /I
|7 & | WifF T I A G 8§,
wfee & & &M F v iR § 4
NIqw QT F TG I AT FAT | X
Y g gAT AT IWA g AW T FA
Ffag I gua ? oF, & m AN
T A 10 HIR AT F a7 AR §Y
Ty T 7E) grad Wi faenfaay #y
faenfadi & ama orer A1 wew @Y
§ ok faenfal &1 w9 A€ AW
fagem arar 78 & 1 faefamt v anr
fagemn & fau forers 8 wifed
At & fregs oo faenfrrt &1 AT
T 787 F0 @© § 1 faenfet w5y e
g T 9T 9T § Y q9Y a7 T
W 31 fger avar § avag faww
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2 I foes w9 T @
faers & g foam 3T 3 fag 3@ T
L

ma frey Feael F W= ATHL
&g A, &t o e W R/
¥ fag meamas &, ST F@ g 3
§ oF s F a § I g foawd
e J9UE F FT TGH A0 TF
e ‘MEesw’ m A fawewa’
Fgar &, ‘@ T e A Ay 9y
AT 3 | @ W9 T A F HeATIHI
W1 qIE2 HUE FAT TET & fag @ A
¥ R 59 ag # weaww  faenfaei &
w1 fwar 3 @ ? e faas W &
A A A @ AR F fag
faemdf a<aaT @ 9w § | W faaw
A & AT &, ST & O &, A st
T gu fay 7 ST 3l | qfE st |z
fam g, s o s 7 § =g
W F) farEr #97 aT F30T /R @
T FY FAT AU

oy gEy g9 fawar gaw |mEA
farer 1 & | & @wwan § 5 ag frardt
wRAd 78 3 a8 s wreed g |
fasrsi” & mea AN S FAT fE@aTs
X § Swwr oform a8 § 5 R
faadt famr e &, famn ey &
A & AT AT @ & WX SR g
fegam arem 915 A § | R faas
=9 Fifc &7 & q@ fFaaw & e
B g, 98 SUF qrvA IITAT T8 HY
T 21 IETAT O T & o furerw
‘7 7 graT & WK S 99 919 37
¥ i g @ &7 & 1 S AT
fah wr & a1a gRiT § R 3 S9H @1
W gwear g & | 95 Fga § I grerd
JHEQT FT & , R AV G GHET TN
®ETE

wiff IuX N3w F W< o
§u. fearfii ¥ ot 31 il 99 < 4
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T @ 19 3@ FY (Ao | S gy
A 97 9 &, AF WL A
T gT 1 AT 9 R gy &
qAT FOS F, ITH AL @R &
U SEHT SO FT] 7 T HT FIIAT
7z & 5 o 9 e § 9 qaw
Isgaife &7 fEar 9mEr @ | A Fa
f a1 smar & safaw agt & foas dge §
HIX A T & q4T T4 §
AT HEATTH HEE § | FifH ST
3av w9 faur s 20

UF WA q3e
AR

. qifgF T

o wegaa fagrama? : wfaF
F1T07 §, Al Aeg FROT A T Y AN
THT  JATTRT F@arar | wiigE w0
& AT AT & R 9T g 9w @
g, afwa faanfoi & fag ag w3 2 fa
T FT0 & § 39 JEGHT a9 F @
g sfag wrw 78 W@ o oW
faaa &Y faafaat # fedmmt ¥ @3
g 9TET Y O 7 A fydnm 2@F
AT AN AR T A FqF q2AT §
g% Afaamt #1 g8 wfgs woE
gyr, afea franfaat =y mfaw @
a5t & 1 faenfai w1 @@t frear & a1
q Zreat § I3 Y 9 gy § ) gafan
g 0T Y q& FRW Fg FL TG
FgaT % 3 & s oY AgTATd &) WY
2, 3w F F=T S wEwdr Y WY, I9H
qag g i ss @3 gr g e Agi & 1
foardt s gu §, i aeg i &, Afm
Rqifqs FTONH & 9 @ #T a8 qgy
DG &1 S fardf F g wies
FI Ag 8, IfeF P A WA
gwifas A7 frer w1 www @1 W
faardt FY o R F AR T AG
fraar & AT fwan & g7 ¥ faam
# WY §o 7 frear 1 o ag
s IO T 9T § I IR W]
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[do wwraa Tag i)
wadEfaE gerae 921 8 9T @ W)
ST IS F TS ZI & IA%F AT I
@I ) AT E 97 99 93771 8 | T9feq
T g9 A% & I faarfagt gro @
w & @ # ag graar g i faanfaay
¥ S HEAY #T WIEAT § IA9 99
F7g? A9 GaT i § AR Wy gy
FTIE |

T T A GHEAT Y gAR AT
g gagags fr foos 7 @
gl & a4 | ag Y Fenfea &1 w1 §
§ a & QY Far g A & 1 AT gan
dag 7 & FF farerr & et A 9t wrowman
qifed ot ag @wear § f5 ag ag
qEHETE TI¥ =91 F § gFaT g )
o awit & Sfraw & g2 1 sewane
T8t &, ag = 1 11 AR fawaradt |

# FMqF qrAT AIET FT JI@ GAT
wrgar § | agr 9¢ OF e fEwa
§ fored gameet At fagardy i &
agt TTET gL AL = 3 a9 F1 JAATH
FIa@EAr A1 qw WS T@ F AT
o7 T WX I T4 § FEGT 5 7

g TR HA T Y TG AT DI AT,
a9 STFL a9 X R0 T 39
avg ¥ wearaw s fwerem’ & gt
@ az @ 78 gwar & F fra
ToAfaE AW g e § oSt
Y FAForer R, T S AT AL A
dar fir f3 war 5 faefadl w1 d&
fearfy 2 fr & i & fawrg @ € W
qET FEY @Y & | TAR TFTH &Y
ATETETA A &, Ay S # fgmar

T & AT F g F awnT H G F
9 37 7B G (AdT § 99 F wew
Ty § WY Ag AAERITE FRT gl
@ TAEAE FIE AT G FA A
AT § AT g 5 AW & fag
By gsaftd SeaTadhi H1 ATAEFAT
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21 AW A weANF Gy §, 7
HTSH FaTE qg § TmET wery §
T wearaF| FY {7 v & S Frarrerd
F AT g # farte fod oy §)
R fale dYar gom seamas s
TR DTHT FA & FremeT Y
P OF FFq1E ? T A<Q ¥ sreAnaHt
¥ AR # af@d v gEwaFar g,
q sk ag feafa gz aadt § 1

TR OF AR gAEaT § 7T 9y 78
& for gy st & fo gfe 3 sey e
fFar, qfem F < oty #1) §
ag 98a1 § FF o< oF faemdt srerrdt
FIAT § Y ag faedf & a7 Ter @7
AP [T, reTae &, A1 g fererref?
F AT P AR U TR foamdf @
g HI 41T FIQAT &, AT SAHT 48 §F
gifarer 7t & s § 4 ag SR A )
st 3 1 faRmmedt #r ag &% gfae gt
gY ST & F 98 SR gFE § 9t Y
qE X HY 3@ A BT 919 @A A
@Y FAIfF g7 F1 T TR A AR
gl & @NT wgd ¥ fF T faaret & ar
I FW ar e ) faariugt &
1Y T TAT ATfed AT TH § T FE
FT gTaTAHAT § FiH ITHT faumr |
qYg FT g & foF I9H &) @ HE Y
ST & | AT 3AF fAT # et wa
AT &T 98 @7 &, ST 39 a7 7
frmtor %% 3 § Saet 7w 37 famrriaat
qe a3 | Forg g GATS & AT qAGI
w3 gl g 1 af@ @ famiy
foranfaal &7 g gfem 3 oY sarEt
AW Ag W qE A SAA
&Y TV Y ag HAN FAq FT AT WY
qgl F AT | R g HIN FWA
T T 9 AE F Ag1 FIT A1 599
SATET JAE &Y GwAr A7 | qE A
¢ fr 3guga & e faafaad &
gfqq F7 TFE-IHE FT ATW HI ITH



383  Motion re. widespread

gaqr g1 faFer fF gw g 2@w}
e & g 1 5 & faaet & av qar

g1

1

St aAATTAN  (IAT NIA@) ¢
AT 2T AT AT 0T |

o AeqFy fagrawe : T
AL qEISAT |

gqamafa . waET TwA o
4
Mo wegaa  fagraww: #
FAAT FEHT QAT FEAT Atgar § v
fir gfam & SR @587 917 ¥ T8 g
ag g7 Jifed F Y O gfaw w
T aR F T FW F fag afw #Q
£ 9T T T 27 W gfew
F9 T FL g9 gfad 1 qEET, T
gfera $ FX q@ WY gfaa w1 qaiad |
(Interruption) spyT FIqFT TG 2
S d T o g A A #
fazaran ? ww wrow faandt @m
FIF § a1 Ifaw M FY widg FEN H}
we w1 ifafers el G w3 g,
AY JART IY T FCAT qIAT ) AR
@ AT 917 Y ag § f& ot famgrdt &<
¥ fyawar & @ asdfas @@ 9w
TH IS FT FIHAT FE | L AT
W FT AATE FT a7 GV §, A7 qUET
TAfaE FAEi w1, wawy fgww|,
FIA FI, T FY, FFfIEE FY, FaHT
faea< &7 ¥ %7 gg =41 g {5
B9 AN qIET AR B AT T T AW,
Afe S faarafeT &, ot faar & &g
&, IR TRGG ALY 1A |

TT Wt & g B FqAaT HiEo
AT FTAT § |

st TIRAOEN . qEAE,  §7q
FFufar s g AR g ag e I Tw
agdr 15 fae & 15 GoF Fiefeaedy
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TH FEQUTH F@T 3, Y Ta faw Ak
sgaegr gy =gy |

st ME qUgi : Swewmla 78
aT, oY 7+t 7 O WIw 5w qeT N
foenfodt & at & g | & g7 W
foerredf shaw & &g Tomfas S
# o gur oF weHt § AR st
AT §F W faenfadi § qreds § 9}
AW Y W | T 37 AE F AT
# g g ot v et w9 e @ fF
agt @ S § S awg & wer
A AT FO AW H & WIS | 79 &I &7
feam M g 3w H =@ §, 95 509
qUATE | I SIS I 5 /9 F T
a1 37 fat § a1 3w@ ot A Sy fewmr
greT =fed o1, @@y fewnr o o &
FT QT & AT =4 axg 4 famfqat &
R { g o @ g 1§ ar ag wg
f& 5@ q% G femmr 1 ofww T ew
¥ foaaT WAT 99 aF T9IW F EN
TE @ afed WA A AT @AY
grit 1 zafar § =g fF o
woq femr #1 a=far

# sar g 5 owrerwe W # S
TF a9T ST g3 ¢ ag fad faenfaat
AT e 3IWEF gL gEr W AR
W oafdg § uHaEarg | Ay
EfF My Ao g ) 3 IR
g fF @ & g &, wiws feafa &
Gur g1 ag W a9 TRy & fwmm ¥
FE ToAfas qsarel g1 | garfer
QW AT TF TET ST AT gR R
foraeT SoeTe F F9 F9 F wI E
oY g ® we fqardt auwr w8
FTFTIY FTH FLAT T€ F & AT AT
faemd qaer #r  fergmm § 1%
qedIRT & fod 3947 g1 HIR a5 H FI%
FTH FT 3 AV gH AN B TISTAT AGH
Tifgx afew qraaT FAT AfEY 1 ITHT
qAA A FL & Al gW IAGT qT
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[+t Mz qTrEfy]
%5y &9 IT Fg FPgd o fF I
ESUEl #T W O§ AT T FmEie
§, O @ N FW TN qT TG
g | #Ow ¥ mEr gg Q=T qOigd
1L GE C R A o B

TS AT GST EUT GHIS § | A
WY T srefemaear @9t g5 § | W
W TeEfaE SEe o § 3 AW ¥,
X AT AT 1 AT O 7S gu dw
aq faamel #1E T 9@y § WK
TR #1f wr g @ e g,
NIFTTFOTIAST &) G EFAT S
feFfiaft I quFTa N FSTATE |
< smg faenfasl & g ¥ @ F17
g¢ g s g9 umee A8 &4, AfheT
qg g 37 i fararreff qaer ot et
9T ITT ATAT 8, ag I9T fammr #7 afv=w
o F Y g 9ger g arfed
|

Y @ geqE 9% F© qurgd |
fear & o Sy gvge ¥ #Y Y e
T & 99 9% IR g 0 00
A T TB AR T TEAT § WA |
N faadl grdaw oW 99 @ R
¥aF fa¥ fedt Tomfas et & A
W N awa @ g afw g7 w7
qEf # HIY FUT AW AT Aqfey |
& aar § i & 1942 ¥ faenfoi &
& FfAF Faw SzEr 9 faawr
T ¥ A fgrgmm woE § 1w
st & g g fF ag faardt qasT
w f5 & 1942 ¥ & wfaEd
TIH ISMT O7 S AT, 1942 ¥ &Y
Hifd g3 4 AP FARA®T WG TG
T TS 9T QA Gl g, AT a7 I
WrE

foe ¥ oo w1 g @ § B
famfagt a1 qeEtfa 3§ wer A Y ST
@t A ana Faftmar g &
faerifaat 1 form e § wrrS@T Sfgd

[RAJYA SABHA ]
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Iaar faamT @ afegd, &9 *=®

o

FET A1, AT TAH FEAT ATRRE
T ;T FET AMZY ¢ TH ITH A
Tgn 5 I Tt § a9 AN
&, g TCE AT T AT Fil {5 ST
fear 7 @ @, ST 9 I A
FIT A, AR B AT AT FA QA
Q5T 7 & Fa9 fFaw AT @ €Y
RIS W gm ag W oy & fF oo
ST g7 ¥ frve 3 &F 71 |7 F19
TR | fFt A A flaw & Fa9 &
T TG AT g | HWIT & T AT
8 (FT FTHFATFATFAFQ &, 9%
IR ¥ au @9 «@ifvam & o sg
Fgl I & FNT F1T G AfeT F 9
Ay & AR o @ & afz ww
g FTHT & a1 ¥ 0F %efeq aaad
S EARISURAICICRIRE I C Rl
FH F@ AT ST @0 F7@r § 1
ar g aw F W o9nw fa o &
T TR T IeW faar 9w §, )|
Sq_W &< g | WY qifEy F% 24
FUFT I A T FEFT F qI A
ATT GraT a9 ST F 15 T feark
o few § s § 9w @
sy asielt  wgA AT F OAG
gRIY, FqY 297 Fr ol ¥ gk S,
Iq gF AR AT sgFEdT § 98 ST
g & S, a8 @ TE HT A
ST, T aF FIE A PG HTREAT
|[FAT FT AT O faardt T W
W &7 | ZEH WY AF T@ qFT
frnfaat 1 woifs & dfaq w@r
W Eae ¥ 99 & wgW q@ar gei
Fifs R W ¥ Ia J@Er §
X F g A9 W Y gAET & A
for 2w | 19 T 1 @ W&
qg Fgd fF gera AF @ fFy
g oAl & WO AEE QAr aufed,
a0 T w9 g WY agn & gfe
Wi gak Faaifal 8 W aeeifa
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¥ T Y FAr =gy |+ W ag
Fgl & A1 T HFH T & IR
Y TeEIfg § 9T ARE oA gy |
fox omg ag i wFT R S BRI A
FH FT q1H § ITH! A qAAfa F
st Jgf Aer =ifgxr 1\ W ag
=gl o1 T 8 fF faarfeat & o
¥ wrr T8 e Anfga 1 ag sy agrs
W@ & F 1 weatas § A o et
W T wiled o ar fe
dife § F9 aw Fw 7 oFr fad
FG & ST 59 19 a5 § ad) Tsfa @
AW W | WX AT FT AT TH AW
® 9Jeq qrer § O asHifa § fammdt
STt W 3T, A7 AT AT o, wewrd
ATFT AT T AT | ST gL ARH -
AfT & 9T I F& T IW FY FAEW
T ag 29 2% AT |

o WY fararfudt 9T T F9rs STy
g, IOF grrg A § §9 FEAT ATEATE |
S ©: WG & S A 9 @Y § W
T AT G AV AW AT FIT ZW JW
w AT YMF g arar g e §
st g 6 99 el ol Y aE
& oY & a1 fRT S & 3 o #)
oF 3T JHEA G G AT g |

S W@ H TH ST AT
Jead gS & Fifw a9 G F A1 77 W
¥ Usg A9 @Y g, S gaedr 9 @l
g, SO & ofgrA A QAT AT ATqTE
AW # & gAT B WX SEN HE qeLrar
fordY T ¥ g1 A1 gt §, T aidare
HT GHAT ¢, WIT 7 gq7 qOAlqH I
FGFT & | T fAF g uw wEHT
o s frdrag o g
sy w7 e fRar S Hi 3Ed
AYag UM Ig R FFOAFO  FC
g § AN ag o § e ow A
TTF TH H(( H1 ATAELT GAT GATE
# sz =g o dw A feafa
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U 7 gar § AR 2w § gfrardy
qeaIAr G gar & A wE & 3w A {
Ffd g F@E 0 M FTEIT W
AF Tt aaar | @ fay foa faeiy
& FEafea w1 & faw wX @
THAE I IAeT & faYy I FUAR
FY5 §9 919 T wq9 Io0T a1 § A
9 # § | AT 3w axg W S e
W T WY & R FE a7 oo famm, w1

e s fe, w9 gm A< fam,

T IB -9 aren TG AR & g
Tk A @ f & g
a9 fqQdY a9 uF dEe 97 o 1 af
g9 faOdt =@ d ¥ F W
IR H @ AR I SO I
N GH FE AT GOAT FAH
AHITF aEgt g uww
gnfsq &7 ¥ 7 AT w9 IO AR
FpqrdAgragdl | wRag
gt grar av faendl i stet agt wee
5 wd AR fafqw A &7 &
99 aF A agSEr G6 ge aF aF
RAG I | Az@r qw H g, wfea
BEIZ HS F wa § A g 1 gafady
# argar § 5 foraw faet 5@ & sow
¥ 93 T EHATT BT AT HF T0 9T
FET AMEC | T F Fifq @ w0
e df &1, Atk gafeq s @
T4 I AT e § AEE AT

feqdY Ta<ha wEtean, oy § u6y
FgAT F1g {5 qortan gak faand
AT § W AW F AE @ 9 §
st 7 fyandt fra axg Saw faamar
2 UF qIE g & fau Smar g-—
g« gsfhee & fag s g€
A agl SE-AaER T9ar § ) $18
fufreer &1 @s# 8, o5 fafaeet @
WIS 2, ITR nedve fawr Smar g

l AT AL AW 1 GSHIAA TG faear |

fre ®m gem faemdt oW & AW,
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g T ¥ o @ifsd 1« gy G
TR e A7 S gIT 2, aar 9% wifa
ey a1 Wit &% fear SmT
g R A a1 S gt @
o faamdi & IR AW H gav
3T T I @i | gy s A@ifag
o frad @@ a9 & o1 9= faem
q wFT E | T W FTASH &
@ T3q q faardf feeg § 1 W
STH ¥ $ 959 faar AT Qv A S
9% F AgH, AL F deF a1 a9
fomada & @es & usfaem faemm
ST AR A A5 fmEm 1 WY
gay feafq & o oY faamdf & saw a0l
T JAY &Y |

¥ ag o g g & @ e
forerrff wf-ama & e ¥ fau @ &
3aF wew gar & 5 R afew
F §ar 3=t facrar 31 & a8 WA a1 G
g f5 W faamedt e g, sen
Iqr qEATE TE g g R ses
wigie 7 997 FAQ § AfFT 99 a7
T HYEqr & Fes ¥ 8% § Igar
¢ T 4 Sas wi-a9 Saw faam §
oIS 9 gAST { ARAOES gh g,
W faafaat # dawEd gy & A
B gar ¥ faurud) & o9 ¥ ag
T S & fF W & g € 99 a9
qEATT T AT qE qF TH W H qIGT
sraeqT gY a9 | R 59 3w ag &
ATE a7 AT § ar faeredf o oy
T g ag WY Wi 9 & faw dam
gt Srar & 1 & ag wEar § ) o
fow g *1 @ierd g1 @Y & Iud faen-
o & qrady F1E AT A 0w
faeedf ae™ UF FE0 AFT AW qgq
A & sy sud arg T | § 9 sy
ao & fag da g afeT § = §
for 3 e ST AW 9T )
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# aar § o agt o faenfuay
FT 18 TGFI FY TS QY qmm & |
SqH o Wi I TS § | qF T@w
Té & ag S Tl O) A av TEy
S T FHT T G | ey OF ATH
HHET, &1 A1E AEHT &, I qgF IX
wrx feam w1 R S e g e
3@ & | WX AT FF gHAr av aar
T AT F FT0F F ATHT IqH TR
Q¥ FT0E FIEW 2 |

St eaE gl (fagre) =

S e qUEE - @ wy W@
T ATAF T ST T QT FF ATHT,
T HITHIS &1 ST | gt & Agan
far e e & #9eil #Y g9 Jm
FI 3F TE ¥ T Fem & ar fee o
qq Sl & I H gw oard | 5w amw §
FEAE BT CHFAT ZHAT ATMRY FET-
Mz Tgs aF | @F Horar Sy
AR AT TG & T 99 § T
W W IAH q77 FOT AMfgT A TH
@ F T g =gy, ang fafet
FT TSHT gl, ATg AN & FSFT &Y,
9 TF AW F A W U@ R
W aE W AEEdT Ay =iy |
g qF qg TG §FN a9 qF 4§ 9
T |

UF G599 Tgi TT WO I I
®AT @ ¥ 5 TF ALATTF q AT H0
FO TAT STAATA (FaT | 71 TG F °
T ST AT HEATIF & SAH! SY HUSH
AR ALY, wfhT AL q HASH & ATeqw
q BT T9W F AR § IR 7
FT TG & | ITHT ST AT A & S
T FAT @ & | TqY T qv AU FT 5T
I ATATE T I7 FT WAT FIY AT |
§ &Y Frg ar 7 St st qngarer § IEY
¥ 99 FHFS = |
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¥ g ot Igw fF S| 97w
MR gfvafedt § agr gatedr aftea
N FEAE ArAfg F @ | S oA
faarefl &f 3§ 77 Fwax a9 #R T
@ & gftad s g arfe R w8
qIAT 437 1 I AT JEAE &1 A
fadf #1 a1 BT @7 gAATS &l q |
& fosefer gftam g =nfgw

AR AW F S @nr T § WK
famr onfas feafy @< § s @
foq #gi X W faan @ =
ZEET W e AT AR |

gfrafedl ¥ aemw fmoag
€T FrHA T 9T ST & A o awg
frfaaat &1 w1 ST @ 3 Wi v ger
Fifgr | TEAIfaE SEaTsh T @ @
IAFT WY a7 HCAT ATMEY | AT SATGHT
e & grafeaa g § ST e AT
g =afady #§ #1% wfasd a8 q
HTfgu, 7 ATE AraA< g1, 7 A gr
¥ ag W i gt ax o e &=,
FET T GLHTL AT TCF T FAoATH FL
foF gt S & @maT fAer &% ar geisT-
TA T I FET AT | Y qSAATTaw
T 3§ W UerifaE dved § ShY agi
T AT FAG GIAT H TATAT grAv
AfEU qIfF 38 A ST § agf I
F foora g1 a%, IR GAT HE——IF
A F1 BT AT AT | TH 16T N
femeft oo feRmT Y € F 9 ¥ FH
TF SAIg 95 & ar9Y a9 {6 g qw
¥ 5T AT o qwg FF aeAa gel
Tifgn, fF avg &1 weaedr g
rfey, fFe a<g A1 auTs aed T gt
18T |

THE DEPUTY CHAIRMAN: You
must now wind up, please.

SHRI G. MURAHARI: Just a few
more minutes,
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THE DEPUTY CHAIRMAN: You
have taken over 16 to 17 minutes.
Please wind up.

#t M2 AUl : gk wifedz
7 &, gga g § o g & | -
ATTA ST S FIAT 9T Fg &1 | F 3797
g Fgm agw fF 2w § wr mis
AW &, AW ¥ e fammierat & wasr w7
& HTAT ¢ at fHT g7 AW HT Y ITHT
LY grerey § SHH T AT ATHEY
HR 39% foe & at ag g e F7
AT HT AT T F G FI XGAT A1GC
Fif®s g g UX AFT T WA
T & T a8 g9 Teifas arieat &30
@ &, wfeT g g IO AT
g Ham W 2 aFar g— FO9 F T2
W A faentaai & am S sfaarg
F T 9 AT TV HIT YR T TF-
qr AT feam & faw 7R 979 yaue
F@I | fagr § agar # uF fafawex
§ g AW fag S AW S
F© mataat 7 famiaat & o dvo a|ga
% fa% S FRad | TH A FY
ST BT <@l § | 98 99 AT § TF
T AT ZEA q¢H faarefi sy /i
HT AHFTIT TG 1 8 TAFTLHY A AT &
ar & g A FEAT AR fF AW
& FIT F T FHT T T Ivg
T [0 @ 5T AT 597 gm0 F
afeaqer ST FH, ITRT AR B A
A AR T FT A FO 99 T FAARY
FEE FU

COL, B. H. ZAIDI (Uttar Pradesh):
Madam, I listened with very great
interest to the speech which fell from
the lip of my revered friend, Mr.
Ramachandran, and I find myself in
complete agreement with the senti-
ments which he expressed. In spite of
the pain which the behaviour of stu-
dents in our country during the last
few months has caused, I have not
lost faith in the youth of our country.
As you know, the world is passing
through a very difficult period. In so
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many Western countries where the
society 15 affluent, where the young
people have got all those amenities
and comforts denied to the boys and
girls of my country, we find a large
number of angry youngmen who are
resorting, every now and then, to the
most henious crimes and most inde-
cent action. If young people in our
country sometimes lose patience and
misbehave we know the disabilities
and handicaps they are suffering from.
Conditions in our schools and colleges
leave very much to be desired. Lack
of proper buildings and equipment,
sufficien: number of teachers and con-
tented and happy teachers, is some-
‘thing which we see existing all over
‘the countrv  Then, as you know,
‘education at every level has made very
great strides in recent years. From
primary education up to university
education progress has been geome-
trical, but young people who now flock
our colleges and universities are very
often drawn from families which have
no traditions of culture or education.
I do not mean that these people should
not be given opportunities for being
educated up to the highest level. They
have every right, according to their
aptitude and their capacity. What I
mean is we should not be unmindful
.of their social background. I know of
S0 many young people who go back ta
a home, which is a one-room tenement
measuring ten by ten or twelve by ten
feet, with a father, mother and four
or five brothers and sisters shouting
and shrieking. Here is a youngman
studing for his B.A. or M.A.  He is
living in a hovel. How is he to study?
How can he have peace of mind? So,
these are the conditions in which our-
young people have to study and T won-
der not that they feel dissatisfied.
There are many other factors which
lead to discontent among students. As
has been rightly said. nature abhors a
vaccum. Today we find that our young
people have g very big vaccum in their
lives. 'Thev have little faith, littl2
hovoe, very few ideals. Thev have lost
faith in their leaders, teachers and
their elders and yet there is discrimi-
nation, I wish to have just one ex-
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ample. To the city of Indore recently
two distinguished leaders went and
wanted to address the people there.
They could not speak. The micro-
bhone was disconnected, the lights
were switched off. And our revered
President goes there after a few days.
What happened? There was pin-drop
silence, tremendous enthusiasm  and
acclamation and it is not that our Pre-
sident uses goft words. He pits and
speaks his mind openly. People have
faith in his integrity, in his moral and
spiritual greatness and, therefore, whep
he goes to the same city, the young
people listen to him with pin-drop
silence. So, these are the various fae-
tors which have led to lack of faith and
lack of hope on the part of our young
people. Then

SHRI BHUPESH GUPTA: Who are

the leaders to whom you refer?
(Interruption).
COL. B. H ZAIDI: Our young

people see what is happening in the
neighbouring countries. They hear
and read about the activities of the
Red Guards in China. They some-
times feel that they are the Red
Guards of India. They also read
about the youth of Indonesia making
and unmaking Ministers and Govern-
ments and they naturally feel that they
can also be a force in the country.
There is a tremendous difference bet:
ween the Red Guards, the Indonesian
youth and the young people of our
country, Perhaps I am not wrong in
saying that the Red Guards in China
are indulging in  various activities
because the Party and their leadere
want them to do that. They have the
backing and support of the leaders and
the rulers of that country. Similarly,
in Indonesia also the young people are
acting because they know that they
have the support and backing of their
new Government. That is not so in
our couniry. In our country these
young penple are acting against the
administration, against the Govern-
ment, against law and order in the
land. I want, therefore, to distinguish
between two sets of circumstances. As
1 said, there are all these various dis-
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abilities which our youth is suffering
from. I am fully conscious of that, but
the same disabilities existed last year
and the year before last. Those condi-
tions are shameful and must be chang-
ed. We want better opportunities to
-‘be given to our young people, We
want to give them better schools, well-
paid teachers. There should be greater
interest on the part of teachers in the
welfare of the taught. There should be
students’ councils and gelf-government,
so that they get an opportunity to give
expression to their grievances. and
their troubles. All this is very neces-
sary. But this was true last year. 1t
was true the year before last and it is
true today, What has happened today,
in the last few months, that suddenly
we find this upsurge of violence? It is
not violence only on the part of stu-
dents. There is an upsurge of violence
over the protection of the cow. There
is an upsurge of violence over the loca-
tion of a steel plant in Andhra. Ther2
is an upsurge of violence over all sorts
of complaints, real or imaginary, very
often trivial. Therefore, we have to
sit back . . .

SHRI BHUPESH GUPTA: Was it
not organised in Durgapur by the
Congress Party

COL. B. H. ZAIDI: I hope my friend
will get his opportunity to make a
speech. I am a back-bencher and I
may be shown g little indulgence. I
cannot be pitted against such stalwarts
and giants of Rajya Sabha as my friend
over there, May I be left in peace?
Madam I was saying that we have to
take into consideration and analyse
why the trouble has started, why vio-
lence has erupted only now, only a few
months before the general election is
due. I for one feel that these young
people, whom I love and in whom I
have great faith, are not to  blame.
Ninety per cent of our boys and girls
believe in discipline even today when
old morals, ideals and values have been
eroded. There are still in my country
people who have respect for their
elders and their teachers. They be-
lieve in the moral and spiritual herit-
age of this great motherland As I

1290 RSD—6,
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said it is only at the most ten per cent
of our youth, which is wavered and
undisciplined.  They unfortunately
take the lead. They become the lea-
ders and guides of the rest of the
student community, You may ask why
do the ninety per cent allow themselv-
es to be led and to be misguided by a
handful of their fellow-students. I
have seen the sorry spectacle in the
country. This is the tradition in our
national life that the good people who
are in a mojority, believe in sitting
back quitely in their homes and not
get mixed up in mischief gnd disorder-
ly conduct. In the city of Delhi I have
been reading in papers now and then
that people are attacked, they are rap-
ed, they are murdered in daylight in
the streets of Delhi. Hundreds of
people witness the spectacle and
no one goes forward to arrest that
man or help the victim. There are
women abducted openly in our
thoroughfares and the good people,

the “Shariflock” say: “ 9IS  I99

oA & R ERW I@ @S

¥ wed & faw dae adl &7
If this is our national character, if we
as a people behave in this fashion, we
cannot blame the students for giving
the leadership of the student commu-
nity to those who do not believe in
discipline or in  scholastic values.
Therefore, Madam, once we realise that
these young people today are not +to
blame so much, that they are being
misguided and are being exploited, we
must be extremely careful, and I shall
end by making a few suggestions as to
what should be done.

I feel that very often the demands of
the students are very very trivial. They
can be very easily met, but the tea-
chers and the Managing Committees
turn a deaf ear. They show a great
deal of unpardonable indifference and
callousness in looking into those small
complaints. A stitch in time they say
saveg nine, gnd a little attention and
a little care bestowed in the nick of
time will save a lot of trouble. We
know that our youth is being en-
couraged to indulge in subversive



397 Motion re. widespread

[Col. B. H. Zaidi]

and mischievous activities. There-
fore, the teachers, the managers,
all those who are connected with the
running and administering of educa-
tional institutions ought to take every
possible care that the students are met
and their complaints are listeneq to
and attended to as expeditiously as
possible,

Madam, we have had a Jot of trouble
in Delhi over the angry reaction of the
law students to the decision of the Bar
Council. There was fight between the
students and the police for weeks.
Nothing was done and only now a lew
days ago a concession has been shown
to the law students, Could this not be
done in time? Why do we always
wait throughout our national life?
We are guffering from this lack of de-
cision in time. Everything is put off
and this is the bane of our national
life and the same extends to the edu-
cational sphere. Ag I said, very often
the complaints are very very trivial. I
am connected with a college in Delhi.
The students one day went on strike.
The teachers there are very sympa-
thetic. They got hold of the students
and said: “What do you want? Please
let us have what you call your charter
of demands.” Three days ago I examin-
ed the charter of demands. They want
their college building to look more
attractive. 'The plaster is ecrumbling
and the paint is very faint, and the
atmosphere is uninspiring. Then they
want better food. One of their com-
plants is that the girls are not allowed
to have tea in the boys’ canteen. Why
should they be separated? There are
many demands like that. So, if these
things are sympathetically looked into
and examined and the students are
satisfied, a great deal of trouble can
be avoided. But if violence breaks out
and action has to be faken, we must
once and for all make up our minds
that our students are not a privileged
class. They are a privileged class in the
sense that they have the privilege of
being educated in our schools, colleges
and universitlies. How many of our
countrymen get the privilege of going
to a college or a university? These
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are very lucky people in the sense that
they can be looked upon gs a privileg-
ed class, and that privilege also entails
a duty to the society and to the coun-
try. But apart from this students
should not be treated as a privileged
class. To say that the police should
look upon these young men who many
be breaking windows and setting
motor cars and houses on fire as their
children will not do. If they are
indulging in destruction and subver-
sive activities, they should not be
looked upon as students, they should
be looked upon as people who are
indulging in erime and should be irea-
ted as such. If ig because we do not
distinguish between the 90 or 95 per
cent of well-behaved and decent stu-
dents and these 5 per cent madcaps,
and part of the trouble is due to that
and we have to make up our mind on
the one hand so far as the student
commurity at large is concerned. We
must take up a sympathetic attitude
examine their grievances, create grea-
ter amenitieg and welfare measures,
and on the other hand we must strong-
ly and with firm determination deal
with these who act as criminals,

Before I sit down there is just one
word I want to say for the hon.
Ministers here. We are a poor country
no doubt but I feel that education is
being starved. Enough funds gre not
being made available to it. I  have
one thing specially in my mind to
which I would like to make a refe-
rence. So many schools in Delhi
throughout the winter, summer and the
rains are carrying on in tents and
shamianas. The explanation is that
we are a poor country, that we have
not got the money. Every year pala-
tial buildings for the Secretariat are
going up. Every year we see one or
two new buildings going up because
our Secretariat people cannot work in
those wartime hutments which were
put up. They are not good enough.
We must therefore have those build-
ings at a cost of something like
Rs. 70 lakhs or Rs. 90 lakhs, There is
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enough money for these buildings.
People cannot work, depariments can
not work in these old hutments, but
our boys and girls should continue to
study in tents and under shamianas. 1
think this is most shameful. If there
is no money, let our Secretaries, Joint

Secretacies ard others work 1n the
wartime tenements and hutmenis. If
there 15 money, lakhs and lakhs of

rupees for the extension of the Secre-
tariat, let Mr, Chagla see that there 1s
not a single school in Delhi which
continues to work under shamanias.

SHRI S. S. MARISWAMY (Madras):
Madam, I thank you for giving me
five minutes to speak. We are passing
through a critical time in our history
after independence. The incidents
that occur everyday in the country re-
sulting in violence and bloodshed are
something very similar to what
we witnzssed at the time of partition.
Madam, students are on the forefront
in the disturbances we see throught
India. It is not a regional guestion nor
a social question, but a national ques-
tion. We all must look at it dispas-
sionately and find out the real cause
for the disturbances. 'The real cause
is, gecording to me, there is widesp-
reaj frustration in the minds of stu-
dents. To them the future looks very
very bleak. They have now reached
a stage where they feel that all their
labour, studies ang perseverence will
have no bearing in their later life be-
cause the whole educational system is
defective. The economic depression in
the country brought about by this
Government has closed all doors [or
young people in the country who come
out of colleges and schools to find use-
ful avocations and employment as per
their aptitudes. The poverty that
stares at their faces at home is such
that they dive them to extreme ends
to resort to violence. They look aroun.
and see politicians going about  the
country enjoying all the luxuries by
indulging in shady deals, wire-pulling
and power politics, and they have all
luxries in their life, These politicians
have become the new class which s

[8 NOV.

1966 1 unsest antong students 400
the ruling class :oday and there 1S
absolutely no basis for the rich, pomp
and pleasure that they enjoy today.
It 1s their politics and power politics
and power politics alone that got them
to elevated positions. The  student
community also looks at them and
finds that the politicians have neither
any educational gualifications nor dis-
ciplined training except their political
manoeuvres, When the students com-
pare their life as against the life of
the politicians which is now corroding
the public life in India and when they
look at their own dismal and poverty-
stricken life because of the policies of
the Government, anger gets into their
minds and they feel, why should ws
study so much and waste our good
money when power and pomp and
other things could be obtained through
political machinations? ‘They look at
the life of the politicians and leaders
and think that these leaders have ele-
vated themselves by resorting to un-
lawful activities during pre-indepen-
dence days, why not we also indulge
in them? And they come to the con-
clusion that they can do so by adopt-
ing the same methods, without caring
about the context, This is gne of the
reasons which 1 attribute to the stu-
dent unrest.

Another important reason is that the
political leaders also instigate them to
start violence for their ogwn conveni-
ence. When 1 say polilical leaders, 1
include in that category the Congress
leaders also, The latest - incident in
Andhra is being encouraged indirectly
by the local ruling elements. 'The
Chief Minister, Mr. Brahmananda
Reddy, has not condemned it as much
as his office requires him to do. He,
like many others, I am afraid, is of the
opinion that the Centre ytlds only in
the face of violence. If this is his opi-
nion to be fair to him, I would say that
he ig right. It is a fact that the Cen-
tre also behaves in this way. The time
has come now when the Centre must
also put an end to this feeling that they
bow to violence. I am sorry to say
that the conditions that lead to vio-
lence are prevailing not only amongst



401 Motion re. widespread

{Shri S. S. Mariswamy]

the students but among in the entire
community that forms the nation. It is
like an epidemic spreading  every-
where. Please permit me to narrate
an incident that happened a couple of
days before in my home State of
Madras. There is a place called Udu-
malpet in Coimbatore District. There,
one of the distinguished Members of
this House, Mr. C. N. Annadurai, the
leader of the DMK, was to address a
public meeting in a village, While his
pssociates were proceeding to the
village in two cars fo see that the
arrangements for the meeting were
intact, they were attacked by lethal
weapons by the people of the ruling
party. Mr. C. N. Annadurai was not
in any of these cars, luckily. The wea-
pons they used, I am told, were deadly,
lethal weapons.

THE DEPUTY CHAIRMAN: We are
discussing about the students unrest.

SHRI S. MARISWAMY: It is a
part and parcel of the community.
What is happening among the students
is happening everywhere. The ruling
party has absolutely .

SHRI K. S. RAMASWAMY (Mad-
ras): How do you say that they are
members of the ruling party? I object
to that.

SHRI S. S. MARISWAMY: 7 learn
from a reliable source and I have be-
fore me . . .

SHRI N, PATRA (Orissa): Unscru-
pulous elements can make electoral
alliances with the DMK,

SHRI S. S. MARISWAMY: What I
am saying is true. While an attempt
was made in Udumalpet area on the
life of Mr. C. N. Annadurai, here in
Delhi, in the Capital City, what is
happening is worth noting, Under the
very nose of our Home Minister, Mr.
Nanda, z strange and evil thing had
taken place yesterday. Mr. Kamaraj
the All India Congress Committee
President, was at his home. Yesterday,
when there were disturbances in New
Delhi, his home was attacked and set
fire to. But the Congress President,
Mr. Kamaraj, was unable to do any-
thing and had to let himself safely in-
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side a room, bolting it from inside. A
DMK worker by name Kodandapani.
on hearing this....

SHRI P. K. KUMARAN (Andhra
Pradesh): You mean that Mr. Nanda
arranged it?

SHRI S. S. MARISWAMY: Under
the very nose of Mr. Nanda this thing
happened in New Delhi yesterday to a
high dignitary such as the Congress
President himself. This has not happe-
ned to anybody. I do not know what
Mr. Nanda was doing. Wag he attend-
ing to his Sadachar Samithi’s business
or was he attending to his Home
Ministry affairs when Mr.
Kamaraj’s life was in danger? His
rooms were set fire to, his furniture
was broken, his house was entered
into by a mob. There was no one to
protect him. A DMK worker by name
Kodandapani came to know about it;
he rushed to the place gnd practically
took him and safely left him in an-
other place.

SHRI RAJNARAIN: 'The Prime
Minister went there and called at that
place. Nandaji was also with him.

SHRI S. S. MARISWAMY: Later he
visited that house. Anyway, when an
attempt is being made in Madras by
the Congress people on the life of
Mr. C. N. Annadurai, here their own
leader, Mr. Kamaraj, is being saved by
a DMK worker. This js what is hap-
pening in this country.

So, violence is not confined only to
the student community. It is spread-
ing everywhere like an epidemic.
Something must be done. Who is to do
that? The Government must do that.
But the Government has failed in its
duty. Government cannot infuse con-
fidence among the students or the
people at large. The Government has
miserably failed. I do not have any
grouse against any individual Minister,

SHRI G. RAMACHANDRAN: May
I give you a little information? It was
not only that DMK man but a young
man called Ambi his cook, who is
lying wourded in my house now. He
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received several injuries on his body
and he protected Mr. Kamaraj. So do
not make it appear that only a DMK
man was on the spot. There were
also other people defending him.

SHRI S. S. MARISWAMY: With all
respect to my friend, Mr. Ramchan-
dran, may I submit that Ambi, his
cook, was attacked? In spite of the
fact that he was unwell all these peo-
ple were attacking him; he had recent-
ly an operation performed on his sto-
mach and he was incapable of protect-
ing himself. He lay flat on the ground
and they entered the house. And on
hearing that, the DMK worker by
name Kodandapani rushed to him and
knocked at the door.

SHRI G. RAMACHANDRAN: I am
only saying, share the honours between
the two.

SHRI S. S. MARISWAMY: My time
is limited. You are an esteemed Mem-
ber and you should not interrupt me.
Then what happened? He went and
knocked at the door. Mr. Kamaraj re-
fused to open it thinking that the
hooligans had come, Then he started
to speak with him in Tamil. He opened
the door. He dragged him and put
him in another place. So, violence is
spreading everywhere.

AN HON. MEMBER: He is giving
out a story.

SHRI S. S. MARISWAMY: This is
what had happened, The wonder and
pity is that these Members coming
from Madras and who share the glory
of Mr. Kamaraj and swear to be his
loyal friends do not know the incident.
I am pointing out what has happened
to their own leader. My point is not
Delhi or Madras. My point is that this
Government has failed to maintain law
and order in this country, that this
Government has failed to infuse con-
fidence and moral into the people and
that this Government has lost ils
claim to be in power because of its
lack of a stern policy. So this Govern-
ment must give place to a National
Government. I do not know  who
forms the National Government. But
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1t must step in. If a National Govern-
ment does not step in now, I do not
know what is going to happen to this
country. The country will go to . . «

SHRI T. V. ANANDAN (Madras):
Wait till February, 1967. We will
teach you a lesson.

SHRI S.S. MARISWAMY: I am also
eagerly looking forward to the Day,
the day when we will not only defeat
the Congress but will also celebrate
the day of deliverance because we will
have been then delivered from you.

Thank you, Madam. .
S TAATCAN : TH 1T M T
T | FTHAS G F T ar ard
T g1 @l & | T8 G AT TISAT
F Aeaid A Qg |
SHRI BHUPESH GUPTA: I am
grateful to the hon, mover of this
Motion because we have got a chance
to discuss a vital national subject and I

hope that the discussion will be con-
ducted with a democratic and progres-

sive outlook and not in a
spirit  of consecrvatism  or tradi-
tionalism in the matter. As

I discuss what is called the student
unrest in the country, I have in mind
the many students who have died as
a result of police firing in the course
of the last few weeks, perhaps months
or so, I have also in mind the six
thousand or more students who have
been arrested after they were assault-
ed by the police. Many of them are
still languishing behind prison bars.
That is a big thought that we have in

our minds. It is pointless to make
much of destruction of property. No
one likes destruction. But when I
see teachers beaten up by the
police in the campus of the
Universities, when I see our
students being shot down in the

streets like street dogs, when I see
them whishked away into prisons,
these young flowers of our society, 1
think something has gone basically
wrong with those people whose res-
ponsibility it is to look after the
younger generation, regd them with
kindness and attention and help them
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in coming up as good citizens of our
country. Therefore, my condemnation
goes to this Government.

The Government 1s primarily res-
ponsible for what they call student
unrest. Madam Deputy Chairman, as
the unrest broke out, as they call it—
I do not call jt unrest—some time ago
when Parliament was not in session,
they initially al the Centre wanted
to treat it as a law and order problem.
You will remember that the Union
Home Minister immediately summon-
ed, not the Vice-Chancellors or edu-
cationists, but Inspectors-General of
Police to have consultations with
them and find a solution to the pro-
blem. Instructions were sent to the
various States to treat this matter as
a law and order problem, treat the
students harshly, subject them to
police terrorism and violence, invade
Universities and do as they like. That
is what has happened. Only later on
it dawned upon them that this problem
was not a law and order problem.
Even so, the Home Minister ang his
mer~—I think the Home Minister is
on the way out, but that is a differ-
ent matter—did not consider it neces-
sary to own the mistake up and say
that it was the basic socic-economic
problem projected into the world of
our education, and that such a
problem could be tackled
only with the willing co-operation, of
the teachers and students and their
representatives. Hence there should
be meetings of these people. Nothing
of the sort was dore.

At the same time you will have
noted from the newspapers that ac-
cording to their own problems in the
various States the Chief Ministers
started making statements one after
another. The Madhya Pradesh Chief
Minister made g statement accusing
the Jana Sangh because perhaps he
thought that Jana Sangh was the
maior challenge to him. In my State,
in West Bengal, Mr. Prafulla Sen, the
Chief Minister, accused the left par-
ties and the Communist Parties as the
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source of the trouble. In Uttar Pra-
desh Mrs. Sucheta Kripalani, who
perhaps does not know her mind well,
accused, again, the Communists for
the siudent trouble, Therefore, they
introduced politics in this manner into
4 problem which was worrying us all
and for which we were seeking a
<olution. For this ggain the respon-
sibility rests with them. It was sur-
prising that the problem that was in-
tensely educational was being tackled
by the Union Home Minister ard the
Education Minister was not much in
the picture. I know he wag ill at
that time. But there was, I believe,
the Deputy Education Minister or
somebody else. They should have
stepped out on to the scene and taken
matters in their hands and should
have been in the forefront of the
affair. But it was the Home Minister,
the Inspscto:s-General of Police and
other people, who had no locus standi
in the matter of education or even in
the political sphere, who began to
dabble in a problem which was cer-
tainly rnt theirs. That in itself was
a provocation to the student communi-
ty.

Now, Madam Deputy Chairman as
I said before, the student problem
today is essentially a socio-economic
problem projected into the world of
education. Its solution, therefore,
must be found in tackling the pro-
blem at its root. Undoubtedly certain
incidents have taken place which no-
body would support. But then we
are dealing with a problem and we
shou'd go to the root of the problem.
As far as our student community is
concerned, it is an excellent commu-
nity of which we are proud. I con-
gratulate the student community of
this country that braved the police
and firings and stood by its rights
against the formidable ruling class
and jts State machinery. The countiry
would not be worth living in had our
enlightened younger generation sub-
mitted to the mounting tyranny, in-
justice, arrogance and insolence of
those who are at the top of authority.
Therefore, T think the students
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deserve our congratulations because
herein I see the future of our country.
If the student community were to be
seen submissive and submitting meek-
ly to the present regime I would have
doubted the future of the gems of the
nation. Hence I think the student
community deserves our congratula-
tions.

Well, the lives that have been lost
we shall pnot regain. But let us see
at least that neither the lives of the
students nor their future are lost as
a result of the policies which the Gov-
ernment  pursue. The educational
policies of the Government need radi-
cal orientation. In fact it is an edu-
cational policy which is biased in
favour of the propertied classes, up-
per classes an education policy which
discounts the children of poverty who
today in free India are naturally
hungering for higher education. Our
institutions of learning should be open
for them, for the workers, peasants
and other sections of the toiling peo-
ple. the makers of our wealth and the
nation who want to send their child-
ren for higher learning. Bias should
be in favour of them. Unfortunately
the very physical picture of our edu-
cation, leave alone its guiding inspira-
tion, would indicate that this educa-
tional policy and the management of
our education under this regime is one
that is loaded in favour of the upper
classes and prejudiced or biased
against those who are in the lower
rungs of our socio-economic life.

Well, about 6 crores of students are
in our colleges today. Are they in-
disciplined? They are as disciplined,
as honourable, as dignified as any
other decent section of the community.
Incidents take place. Incidents take
place even in the A.I.C.C. meetings.
Incidents take place even within the
Cabinet circle. Worse jncidents take
place when big Congress Ministers
and others supposed to be setting an
example before the younger genera-
tion quarrel over tickets and produce,
as in Andhra, two or three lists of
candidates and then abuse each other.
Now, therefore, let us go into the pro-
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blem. Here the problem is one which
has to be tackled qualitatively. We
have reached a stage when no quan-
titative solutions will do. When 1 say
quantitative solution, I do not have in
mind larger number of schools and
colleges. Undoubtedly they are neces-
sary. But mere adding to the number
will not do. The outlook has got to
change. Education must be given a
scientific, technical bias. More of such
institutions as cap impart scientific
and technical educalion ghould be
opened for our student community.

They want to step in with the
marching times. Humanitieg are
very important, But as the na-

tion is remarking itself, as the civili-
sation is progressing, as industrial,
technological developments are tak-
ing place opening new vistas for our
young generation, naturally our young
boys and girls expect that they should
be partners in this remaking of this
new society. Hence they clamour for
better opportunities, for technologi-
cal and scientific education. Do we
have encugh of it? No. We are wed-
ded to it but it is far below our needs.

Not only that, education must be
given high ideals, These ideals are
democratic  ideals, secular ideals. A
young generation cannot be taken as
educated unless it is enthused with
certain great idealism, unless it is
given some purpose in life, some
vision, something to prepare them-
selves for or something they should
look ahead. Well, have we given
those things? The Congress regime I
find is degrading our cultural life,
degrading our education. They are
darkening the ideological prospect be-
fore the young generation throwing
them inte confusion, disappointment
and frustration all along the line.
Naturally our young generation, suffers
from lack of ideological direction.
When I say ideological direc~
tion,, I do not mean it in
a partisan sense. In the days of
the British it was a fight against the
British which made our young gene-
ration and the student community to
educate their minds, to equip them
spiritually. What are we giving them
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today? We talk about socialism be-
fore our younger generation but build
monopoly capitalism. We talk against
corruption jn our public speeches—as
tar as these gentlemen are concerned
—but indulge in Aminchand Pyarelal
and Mundhra deals. What the student
community is to learn from them?
They are setting not only dual exam-
ples, they are setting eminently bad
examples and that is degrading to
some extent the cultural make-up of
our student community. Well, still the
student community is standing against
all these odds. Therefore I say that
we should consider all these matters
also. Even Mr. Chagla in his state-
ment has said about inadequacies and
so on. Do we have enough schools
and colleges? We do not have. Yet,
whenever a Minister likes a house or
some big people like g house, we get
a house made at once, Monies are
found. Whenever we think that an
emergency demands an increase  of
our Budget by Rs. 400 crores, there
is no dearth of money but if education
were to bhe treated as g supremely
urgent pressing national subject could
we not find the money? Certainly we
could but we do not wish to find it
because the capitalist class and the
people who are running the Govern-
ment on their behalf consider that
education should be given g back seat,
should be given only such assistance
that is needed to find some personnel
for the bureaucracy or for some of
the industries. That again is utterly
wrong. Money can be found and
here we can give very many examples,
Cement and steel are being utilised
with the help of the Government for
building palaces for the rich people.
Go round Delhi and see how many
big buildings are coming so that our
rich ones could iive there and yet we
find in Delhi our young students and
boys and girls coming from the poorer
classes living in a horrible condition,
studying under shamianas. Why that
spectacle should be before us, to the
shame of all of us. I ask the Govern-
ment, Therefore money has to be
found and can be found. Hostel ac-
commodation is absolutely inadequate.
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importence
It has become prohibitive even for the
middle income group people. How
many people can send their children
for education when the hostel charges
and educational charges come +to
Rs. 150 with the rising prices and no
rise in the wages and salaries? Nobody
can.
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THE DEPUTY CHAIRMAN: Mr.
Gupta, you will give way to the Minis-
ter, Mr. T. N. Singh to make g state-
ment on the Calling Attention Notice.

CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC IMPOR-
TANCE

DEMAND FOR STEEL PLANT AT VISAKHA-
PATNAM—contd,

THE MINISTER OF IRON AND
STEEL (SHRI T. N, SINGH): Gov-
ernment’s thinking in regard to the
pattern of steel production during the
Fourth Plan is firstly an expansion of
the existing plants and the putting up
of one integrated steel plant going up
to 1.7 million tonne production at Bo-
karo with a possibility of its expansion
later., A provision has been made or
preliminary work on new sites to
form the nucleus of facilities which
will be developed intp full-fledged
steel plants later.

Government’s basic objectives are
lhe best utilisation of available re-
sources in the national interest, disper-
sal of industry for the greatest possi-
ble development of all regions and
the spreading of employment oppor-
tunities throughout the country. The
Government of India are aware of the
widespread desire among, and the
aspirations of, the people of Andhra
Pradesh, Mysore and Madras to have
steel plants located suitably in their
areas to utilise iron ore deposits found
in, these areas or nearby. In a demo-
cratic set-up such as we have in India
it is obvious that the wishes of the
people will be fully taken into ac-
count in making decisions. The Prime
Minister hag already said so in



